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Mr. Speaks: He is referring to in­
formation which should rightly be 
given by the Madhya Pradesh Grovem- 
ment. Has the hon. Minister the in­
formation required by him?

Shti Nanda: I have the information 
about the projects that are being in­
vestigated in Madhjra Pradesh eith^ 
by the State Government or by the 
Central Government and I believe. Sir, 
other questions are coming immediate­
ly from th0 same hon. Member in con­
nection with which details will be sup­
plied.

Afr. Speaker: Which are those que^ 
tion;s?

Shri Nanda: Nos. 894 and 895.
Mr. Speaker: Then he may put

those questions also and all the three 
questions may be laKeu together.
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The mnisier of namdng and B im  
VaUey Schemes (Shri Nanda): (a) Yes. 
Sir.

(b) Upto about end of October 1952.
(c) Rs. 4,13,645 upto 30th April, 

1952. The expenditure is being 
borne by the Central CJovemment. 
T^e financial arrangement between 
the Central and the State Govern­
ment has not yet been finally settled-
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n e  Aiumter of PlanniBg and River 
VaUey Schemes (Shri Nanda): (a)
No, Sfr.

(b) Does not arise.
(c) The project is still imder in­

vestigation and no Project Report has 
been prepared; figures of area to be 
irrigated and estimated expenditure 
are, therefore, not yet available.
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Shpi Nanda: Sir, the Question of the 
distribution of the cost of investiga­
tion between the two Governments and 
the time of payment etc. has been 
considered several times and the 
latest proposals of the Central Govern­
ment have not yet been finally agreed 
to by the Madhya Pradesh Govern­
ment ^ d  the talks are still in 
progress.
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Shri Nanda: Sir, several visits
have been paid and the position 
regarding that project is that some un­
foreseen difficulties were faced and on 
that account the investigation period 
had to be extended as has been stated 
in the answer and now it is likely 
that by October it will be done.
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Shri Nanda: Sir, investigations by 

the Central Government have been in 
progress not only in this project but 
some other river projects also. But 
in this project the progress has been 
made to the extent that in a few 
months the project investigations will 
be completed.

^  fen «TRr I 

Mr. Speaker: Order, order.
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Shri Nanda: Sir, so far as the State 

Government is concerned, it is true

that they undertook some investiga­
tions and they have not carried them 
forward but I haven’t got details of 
their expenditure.

Coal Washeries

•896. Shri Barman: Will the Minis­
ter of Prodaction be pleased to state:

(a) how many coal washeries have 
been erected and how many are un­
der construction in India; and

(b) what quantity of inferior coal 
is being washed at present and there­
by what quantity of good coking coal 
is being saved?

The Minister of Prodnction (Shri 
K. C. Beddy): (a) One coal washery 
has been completed and is in opera­
tion. A second one is imder construc­
tion.

(b) About 20,000 tons a month. The 
saving in good quality coking coal is 
estimated at about 16,000 tons a month.

Sliri Barman: Have the Government 
fixed any target as regards the number 
and capacity of washeries that are 
going to be installed in the near future?

Sliri K. C. Beddy: I am afraid I want 
notice to answer that.

Shri Barman: May I ask anotoer
question? In view of what is stated 
at page 40 of the Report of the Com­
mittee on Conservation of Metallurgi­
cal Coal that “washing of all coking 
coals to an ash content of 15 per cent, 
maximum should be enforced by legis­
lative measures at the earliest possible 
date” have the Gov̂ ornn’eiit given j?ny 
consideration to that recommendation?

Shri K. C. Beddy: Action is being 
taken by the Government, Sir, with 
regard to all the recommendations 
made in the Report of the Committee 
on Conservation of Metallurgical Coal, 
one by one and with regard to this 
washing of coal also, with a view to 
conserve our reserves of metallurgical 
coal, aU possible steps are being tak^n.
I am not in a position to say now 
exactly as to what stens Government 
have taken so far.

Metallurgical Coal
♦897. Shri Barman: (a) Will the 

Minister of Prodactien be pleased to 
state the present reserve of metallurgi­
cal coal of different grades in India?

(b) What quantity of metallurgi­
cal coal was used in Railways and by 
other concerns in 1951 and what quan­
tity was exported in that year?

The Minister of Prodnction (Shri 
K. C. Beddy): (a) A statement giving




